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(b) if so, what are the detzails
‘threreof? ’

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHANY}:
{a) No, Sir.

(b) Question does not arise.
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i[Fooq for Work programme

2467. SHRI KALRAJ MISHRA:
Will the Minister of RURAL RECONS-
TRUCTION be pleased to state:

(a) whether it is g fact that Gov-
ernment have abandoned ‘Food for
Work’ Programme introduced by
Janata Government with the result
that many poor people in rural areas
have been deprived of their jobs;

(b) it so, what are the reasons for
the abandonmenrt of this programme;
and - 1

State Govern-
the Central

(¢) whether some
ments have requested
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Governments to continue this pro-
gramme?]
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TITHE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BALESHWAR RAM):
(a) No, Sir. The Food for Work
Programme has not been abandcned.
It has only been restructured and
refined. Its new name is National
Rural Employment Programme. In
fact, the concept and content of the
Fooq for Work Programme had al-
ready been formulated even before
Janata Government came into power
in early 1977.

(b)

arise).

and (c). Questions do not

Satyamurti Bhawan, Madras

2468. SHRI ERA SEZHIYAN:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether it is a fact that the
Central Government have taken on
lease/rent the premises of Satya-
murti Bhawan, Madras; and

(b) if so, what is the plinth area
of the building and the adjacent
ground taken on lease, termg of lease/
contract in respect of the monthly

+[ ] English translation.



